INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 30-JULY-2026 (THURSDAY)

BEFORE HON BLE SANDEEP GOSAIN JUDICIAL MEMBER
' AND HON'BLE JAGADISH ACCOUNTANT MEMBER ’

IN COURT ROOM 7

I ﬂ'slk‘lf Appeal Number. A\s(::: ~ Assessee Name | Remarks |

ITA

13076 /MUM /20_2 4 2011-12 {ID] NE-HRU‘CENTRE'(A_E*FI'LED (RECALL’ED MATTER))

TTA 2012-13 | [D] NEHRU CENTRE (E-FILED (RECALLED MATTER))

| 3077/MUM/2024
i ITA
‘3088/MUM/2024

12018-19 | [D] NEHRU CENTRE (E«'FILED (RECALLED MATTER))

ITA

| 6182/MuM/2025 | 201112 | [ATN.R. CORPORATION ((C/F)

- TTA

| 6183/MUM/2025 |- 2012-13 | [A] N.R. CORPORATION ((C/F))

| ‘6 |ITA 56/MUM/2026| 2016-17 | [A] BALVEER SINGH CHAUDHARY ((C/F)) *

| 7 |1TA 57/MUM/2026 | 2018-19 | [A] BALVEER SINGH_’CHAUDHARY: (C/RYY

, ITA ; LT B ARG AN ABAIAL 7
| 1201/MUM/2026 | 2015-16 | [A] NIKHIL RADHESHYAM AGRAWAL ((C/F))

] ITA , 2023_24 {IB] THE NATIONAL ‘BANK: FOR AGRICULTURE AND RURAL
| 1963/MUM/2026 ' DEVELOPMENT (E-FILE (C/F))

110 |c0 238/MUM/2026| 2023-24

{A] THE NATIONAL BANK FOR AGRICULTURE AND RURAL
] DEVELOPMENT

; 2120/MUM/2026 2022 >. [D] NAWALKISHOR BASUDEV SHARMA (E~FILE)

b ITA | I o .
: 1'2,;:, 2343/MUM/2026 2018-19 | [A] SURAJ co OP. CREDIT SOCIETY LIMITED (E FILE)

112 stoapianas | 22526 | 4 MITHAAL AND BRARAT KEATH TRUST (EFLE GF)

| 14] ITA

| 3262/MUM/2026 | 2021-22 ,[A] MUNAWWAR SHAKUR KHAN (E'—FILE (C/F))

5] ITA

| 3361/MUM/2026 2017—18 j .[A] MAHESH LAXMAN THAKKAR (EwFILE (C/F))

O ITA

| 1§ 2 75‘94 JMUM/2026 -2017-18 - ‘[A] MAHESH LAXMAN THAKKAR |

9014-15- [A] SHREE THIRUMALAI MARKE!'ING & INVETMENTS LIMITED
o (EFLLE(C/F)

g7} A
[ [ 3364/MUM/2026

. | [A] BUDDHA SRIDHAR VEERA VENKATA NAGA SATYA (E- FILE

| 18| 3a3apmums2006 | 201718 |y

119 ITA 01617 |A] NErscouT SYSTEMS INDUSTRIAL PRIVATE LIMITED (E-FILE
177 | 3456/MUM/2026 | (€/F) : ‘

| '2.0 ‘ ITA 201617 Al NETSCOUT SYSTEMS INDUSTRIAL PRIVATE LIMITED (E—
[ 3582/MUM/2026; RS ,FILE)

1.0 A T .
|21 3977/MUM/2026 12009-10 [A] SIKANDAR SAMIULLA SHAIKH (E EILE (C/F)

,322. ’ ITA .
| “4 | 3920/MUM/2026

2013-14 ‘[A] DHWAJA COMMOD’IW SERVIGES PRIVATE‘LIMIT»ED (E-FILE) |




' REVISED CAUSE LIST OF B BENCH FOR 30- I

BEFORE HON'BLE SANDEEP GOSAIN JUDICIAL MEMBER
AND HON'BLE JAGADISH, ACCOUNTANT MEMBER

IN COURT ROOM 7

]"Srl

Assmt.

|23

APPeal Nunjbef - Year | ey i Assessee Name
4563 /NI“TJ’;\\,I 2036 | 2019-20 "[A] ALEX MICHAEL COUTINHO (E- FILE)
12| 4558/,;&/2026 2010-11 E[A] M.UKES:H‘BT_.H»OSAN‘I (E-FILE) |
25 ’4612’/M‘Im4/2ozé- 2017-18 |[A BINOY RAJEN SHAH L |
| '2614665/1\/116/:4 12026 ; 2‘0’21—2}2 ”[lﬂ\] NIRAJ -KUMAR PANDEY‘ '
1271 46_89/@3:4 12026 | 201112 [A] BHARATBHAT SHANTILAL PAREKH
28 4711'/;&/20261 202223 {[A] BHAWARLAL w |
120 4-739./%’;422026} 2015-16 -Z,-[D] BHAGERIA INDUSTRIES LIMITED
;,_‘3() 1005/[3,5‘,‘%/2’026- 2013-14 | [D] BABULAL SUMERLALJAIN (E«FILE)
[l TTA [ Sotats |IA BHAIRAVI THAKKAR (LEGAL HEIR OF LATE CHANDRAKANT

| 4477/MUM/2026

. NATHALAL THAKKAR) (E—FILE)

-2’026 (THURSDAY)




REVISED CAUSE LIST OF C BENQ FOR ;Q-JULY-ZOZG (THURSDAY)

BEFORE HON' BLE AMIT SHUKLA JUDICIAL MEMBER
 AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Sl »Appe"'avl';,Number Assmt. Year| - . SR AssesseeName L . '«_.:Rem'a,l".ks__’-'

1 |ITA4353/MUM/2024|  2015-16 | [A] CHAND MIYAJAN QURESHI

2 |ITA 5170/MUM/2024| 201516 [ D] CHANDMIYA MIYAJAN' QURESHI (E—FILE)

)

3 {ITA 7790/MUM/2025> . 2023-24 '[A] COUNC-IL FOR FAIR BUSINESS PRACTICES (E-FILE)

4 |ITA 8295/MUM/2025| 2011-12 B PARUL SANDEEP GANDHI (E—FILE)

R P T 17| TAT OXYGEN BIO-RESEARCH PRIVATE LIMITED {NOW MERGED WITH
5 |[TA2673/MUM/2026) 201617 |pIRAMAL FINANCE LTD) (E-FILE)

| 6 |ITA 4020/MUM/2026]  2017-18 | [A] PRAKASH NANJI MAKWANA (E-FILE)

‘ : IMARITIME
7 |ITA 4023/MUM/2026|CONSULTANCY) [A] IM./\?RITzIME,CONSU,LTANCY PVT. LTD. (E-FILE)
| - PVT.LTD. KR ot et obe byl s

8 |ITA 4027/MUM/2026 2017—18 , ;[A]"PIYL,J"S\HAPADAMKUMAR SONI (E-FILE)

9 |TTA 4028/MUM/2026|  2018-19 }[AJPIYUSH PADAMKUMAR SONI (E-FILE) -,

- | 10°{rTA 4079/MUM/2026| -+ 2019-20 | [A] PIYUSH 'PA’DAMKUMAR SONI (E-EILE) '
IABULLS LIMITED (EARLIER KNOWN AS STORE ONE RETAIL

1 11 |ITA 4083/MUM/2026]  2019-20

12 |ITA 4118/MUM/2026|  2017-18 jf[A] PROJECT REVOLT LLP (E-»FILE)- L

113 EITA 4770/MUM/2026 2026-27 , [A] BHARATIYA DARSHAN ADHYATMIK KENDRA

| 14 |rra 4771/MuMy2026| 202627

' ARSHAN ADHYATMIK KENDRA

i 15, ITA:4792/MUM_/2026 2022 2023 ﬁy [A) L MARKETS PRIVATE LIMITED

2013‘-14 '

| 1_}8,,’. rma 4853/MUM/2026 |

C |18 |mA 5132_,._\“UM/2026". el 28

" | 20 |rra s306/MUM/2026] 202

21 [ITA 7448/MUM/2025  2012-13

22 |ITA.7373/MUM/2026| . 2013-14

23 |ITA 3708/MUM/2026| -~ 2013-14

|24 [ITA 3960/MUM/2026| * 2013-14

: : : o Assls it Reglstrar‘ o
o : _ o \ 29-Jul-2026,




BEFORE HON BLE AMIT SHUKLA JUDICIAL MEMBER
ND HON BLE ARUN KHODPIA, ACCOUNTANT MEMBER

- 17

IN -CO.URT ROOM 4 :
: s Appeal Nﬁmber_, Aij_:'rt' e s Assessee Name | Remarks '7
1 | 1TA 477/MUM/2023 | 2006-2007 [A] SHRT MAHESH TIKAMDAS THARANI
2. | ITA 478/MUM/2023 | 2007-2008 | [A] SHRI MAHESH TIKAMDAS THARANI
3 |I7A 6045/MUM/2024| 2017-18 | [A] RAJEEV VASANT SHETH (E-FILING)
4 | ITAB38/MUW/2025 | 2014-15 | [A] DARSHIT MANOJ GALA ((E—FILING-SMC))
| 5 |mma2716/Mump2025| 201112 | [A] DHARMENDRA MANSUKHLAL PARIKH (E-FILING)
6 |ITA'5347/MUM/2025| 2014-15 | [A] MANISH M SHAH HUF (E-FILE)
7 |ITA 5358/MUM/2025| 2012-13 | [A] SHRI DHARMENDRA PRATAP SINGH
8 |ITA 5920/MUM/2025| . 2018-19 | [D] MUKESH KUMAR KANAIYALAL SHAH (E~FILE)
9 | co 270/MQM/2026' 2018-19 | [A] MUKESH KUMAR K_'ANAIYALAL’SHAH .
10 |ITA 6342/MUM/2025| 2014-15 | [A] MANJULA SURESH SHAH
[ 11 [1TA 6547/MUM/2025| 201314 [A] DEEPA JAYESH KOTHARI
| 12 |rra 7235/MuM/2025| 2012-13 | (A1 RAT GEMS
| 13 [TA 7820/MUM/2025| 2022-23 | [A] RANJEET BALESHWAR SINGH
[ 14 |rma 7030/MUM/2025| 7930 | [A] RAMESH CHUNILAL GANDHI o
| 15 ITA éé?E)MUM/2625~ 2005—0_9 j L[I[:}ITRES/?IE _"FAnéc):E MICRQ INFRASTRUCTURE AND REALTY PRIVATE
{16 [rra ovosmiomyz02s| 2018-19 |1 :"GESTIVE HEALTH INSTTTUTE BY DR MUFFI PRIVATE LIMITED (E- |
ITA9323/MUM/2025|  2020-21 | [A] RADHIKA CHAING PRIVATE LIMITED
18 | €O 324/MUM/2025 | 2014-15 | [A] DHIRAJ LAKHAMSHI SHAH
19 |ITA 5274/MUM/2025| 2014-15 | (D] DHIRAJ LAKHAMSHI SHAH
|20 "}1‘TA§2_}/MjUM4zo;2,§' 2015-16 | [A] DARSHIT GALA (E-FILE) _ :
21| ITA 206/MUM/2026 | - 2020-21 ..“[A] DARBART INDUSTRIES (SMCEFLE) "
22 | TTA 437/MUM/2026 | 2014-15 I RAJESH BASUDEO AGARWAL (E-FILE)
23 1A _;_72_5v977MQvM/-22().:,2‘6':: 201718 | "[A] RELIANCE HOME FINANCE LIMITED (E-FILE)
24 ITA 2"387/MUM/2‘1026 '2;0}’1:_9-2‘,0 [D] DEEPA MANOJ PARDASANY (E-FILE)
25 |TTA 2408/MUM/2026| 2020-21 | [A] MARK SALON & SPA PRIVATE LIMITED (E-FILE)
26 "ITA‘2466[MU‘M/‘2626: 201617 | [D] prRKARRAsAD,DHANRAJ :BHARADIA’(E-_;FYILE)VV ‘
| 27 | co 276/MUM/2026 | 2016-17 | [A] DWARKAPRASAD DHANRAJ BHARADIA
| 28 |17A 9467/MUM/2026| 2011-2012 | [A] RISHI RA’MDHAN AGARWAL (E-FILE)
| 20 |17 3034/MUM/2026)  2011-12 | [A] RA]ENDRAPUKHRAJMAL_LUNKAD (E-FILE)




REVISED CA'USE‘LI'ST OF DhENQH FOR 30-JULY-2026 "(THURS.D'AY), o

BEFORE HON' BLE AMIT SHUKLA, JUDICIAL MEMBER
- AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 4

Assmt.

s

. "', 42

ITA 5849/MUM/2026

2026-27 |

'_sﬂ ApbeaI:’Ngmber | “year | 1 A;s’essee} Name ‘ }Réhéfks :
130 | TTA 3333/MUM/2026 Anggfof | [A RELIANCE INDUSTRIES LIMITED {E%FILE)' -
| 31 |17TA 3007/MUM/2026| 2023-24 | [A] RONAK GEMS PRIVATE LIMITED (E-FILE)
| 32 |1TA 4843/MUM/2026|  2020-21 | [A] DEEPAK VARANDMA-L:' WADHWA (E-FILE)
| 33 E'ITA 5761/MUM/2026| App':lig;ble | a7 THE AMERICAN SCHCOL»'OF B’OMEAY EDUCATION TRUST (E-FILE)
| 34| 17A 5760/MUM/2026 Applilicc);ble". [A] THE AMERICAN schOL GF BOMBAY EDUCATION TRUST (E-FILE)
| 35 | 1A 1547/MUM/2026|  2013-14 | [A] REDWOOD IT SERVICES PRIVATE LIMITED
| 36 |ITa 1869/MUM/2026|  2014-15 " | [A] REDWOOD IT SERVICES PRIVATE LIMITED
| 37 | 5731/MUM/2026| 2025-26 | [A] RESOURCE & SUPPORT CENTRE FOR DEVELOPMENT
| 38 |mTA5752/MUM/2026| 2025-26 Al RESOURCE & SUPPORT CENTRE FOR DEVELOPMENT
| 39 |1TA 5822/MUM/2026|  2026-27 [A] SCHOOL OF ST. JOHN THE EVANGELIST
| 40 |ITA 5630/MUM/2026 * 2026-27 | [A] SCHOOL OF ST. JOHN THE EVANGELIST
| 1T 5646/MUM/2026| 2026-27 | [A] ST JOSEPHS HIGH SCHOOL
[A] ST JOSEPHS HIGH SCHOOL (E-FILE)




_ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF E BENCH FOR 30-JULY-2026 (THURSDAY)

BEFORE HON BLE VIKRAM SINGH YADAV ACCOUNTANT MEMBER
AND HON' BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER '

IN COURT ROOM 6

AT 10 30 AM

Srl

ASsn'jt.
“Year

Assessee Name

‘Rema'r‘ks;,, .

Appeal Number
T TIA

2013-14 |

[D] KIRTI KUMAR HANJARIMAL JAIN (E FILED)

| 7444/MUM/2025

| 3384/MUM/2024 |

A

2018-19 .

f[A] ECO 'RECYCLING 'LIMITED ’(E-FILE)'

| 7942/MUM/2025

ITA

2018-19

[A] ECO RECYCLING LIMITED (E FILE)

{BMA 3/MUM/2026

2020-2021

[A] SHIVANI DAHANUKAR (E- FILE)

| BMA 4/MUM/2026

20212022

{A] SHIVAN-»I( DAHANUKAR (E-FILE)

{BMA 5/MUM/2026

2022-23

| [A] SHIVANI DAHANUKAR (E-'FILE) :

BMA 6/MUM/2026

2023-2024

[A] SHIVANI DAHANUKAR (E—FILE)

- 1518/MUM/2026

ITA

2013-14

{ [A]. KLEANZONE SYSTEMS INDIA PRIVATE LIMITED (E FILE)

{ 1519/MUM/2026

ITA

2014-15

; [A]“KLEAN'ZONE“SYSTEM,S-TI’NDIA PRIVATE LIMITED (E-FILE)

10 1

. ITA .
1621/MUM/ 2026

2009-10 |

[A] KLEANZONE SYSTEMS INDIA PRIVATE LIMITED (E-FILE)

| 111 1658/MUM/2026

ITA -

2010-11

[A] KLEANZONE SYSTEMS INDIA PRIVATE LIMITES (E-FILE)

12 |

TTA

2018-19

‘ ‘_’[A] 'EROS'INTERNATIONAL YMEDIA‘ LIMITED (E-FILE)

2% | 2364/MuM/2026 |
135

2015-16 ||

[A] EROS IN' | RNATIONAL FILMS PRIVATE LIMITED (E FILE)

[ 2508/M M/2026 |
1202

I‘TA

2017-18

] [A] EROS INTERNATIONAL FILMS PRIVATE LIMIT ED (E- FILE)

15

P & 201,8}191

16| oy

2022-23

| [A] EROS INTERNATIONAL FILMS PRIVATE LIMITED (E- FILE)

' ’[A] ECLINICAL INDIA PRIVATE LIMITED (E FILE)

17| e

2012-13

KUMAR RESOLUTION PROFESSIONAL OF ESKAY

v‘ 18,. =

2009-10

AR RESOLU-TION- PROF,.ESSIONAL OF ESKAY '

| 1267/MuM/2018

1 | 1268/MUM/2018

2008-09

KN T (INDIA‘_ (RM)

'AR RESOLUTION PROFESSIONAL OF ESKAY

|20

ITA

6604/MUM/2025

2018-19

' [D] KALA NIKETAN RJP GROUP (E FILE(FOB))

Reglstrar
-Jul-2026| -




ANLOUNME FIAAAFFELLALE I R1IDUNAL, MUIMIDAL DLy

REVISED CAUSE LIST OF F BENCH FOR 30-JULY-2026 (THURSDAY)

BEFORE HON BLE CHALLA NAGENDRA PRASAD JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 3

AT 2 30 PM

Srl’

Appeal Number

Assmt,

Assessee Name

Rématks™ |

|17 6889/MUM/2024

Year

2015-16

[A] SPAN REALTORS (E—FILING) ~

ITA 6891/MUM/2024

2021-22

| [A] SPAN REALTORS (E-FILING)

*|17A 6892/MUM2024

201849

[A] SPAN REALTORS (E-FILING)

N

|TTA 6893/MUM/2024

2020-21

[A] SPAN REALTORS (E-FILING)

| 1TA 6894/MUM/2024

2016-17

| [A] SPAN REALTORS (E-FILING)

| ITA 6895/MUM/2024]

2019-20

| [A1 SPAN REALTORS (E-FILING)

{1TA 6900/MUM/2024

2017-18

| [A] SPAN DEVELOPERS (E- FILING)

|1TA 6901/MUM/2024,

2015-16

JTAY SPAN DEVELOPERS {E- FILING)

to.lo|o|wm

| TTA 6902/MUM/2024

2‘0_16-'17'

[A] SPAN -DEVEL'OPER‘S (E-FILING)

|TTA 6963/MUM/2024|

2019-20

[A] SPAN DEVELOPERS G FILING) G

|17 6964/MUM/2024

2020-21

[A] SPAN DEVELOPERS (E- FILING)

|T7A 6911/MUM/2024

2018-19

Al SHREENATH CONSTRUCTION (E- FILING)

|ITA 6912/MUM/2024

2020-21

TA] SHREENATH CON‘STRUCT ION (E—FILING)

|17A 6919/MUM/2024

2019-20 - ;

[A] SHREENATH CONSTRUCTION (E-FILING)

ITA 6931/MUM/ 2024

2015-16

'[A] SHREENATH CONSTRUCTION (E-FILING)

[TA 6932/MUM/2024

201718

'[A] SHREENATH CONSTRUCTION (E-FILING)

2024] 201617 | : fﬂ

2017 18 : 5

2020-2021

| 201213 |

: 2012'13

6 »:‘ 2616?17 B |

1TA 2777/mUM72026

2010-11» [A] SN

VAR 'IYA (E—FILE)

126

A 2‘8,:_14/MUM/2026-

2016 2017

[A] UDAYACHAL GOREGAON Co- OPERATIVE HOUSING SOCIETY LTD (E—
FILE)

|27

ITA 3202/MUM/2026|

2018-19

' [D] VARDHA ENTERPRISES PRIVATE LIMITED (E FILE)

28

ITA 3203/MUM/2026|

2019-20

29

ITA 4575/MUM/2026

2014-15

(D] VARDHA ENTERPRISES PRIVATE LIMITED (E FILE)

[A] SHEETAL NEHAL DIVATIA

30

|ITA 4576/MUM/2026

. 2002-03

{ [TA] SUNIL SHANTILAL MEHTA




REVISED CAUSE LIST OF F B-ENCH FOR 3‘0-JULY.-20-26 ('-I:';HURS’DAY)

~ BEFORE HON BLE CHALLA NAGENDRA PRASAD JUDICIAL MEMBER
' AND HON BLE ARUN KHODPIA ACCOUNTANT MEMBER

IN COURT ROOM 3

AT 2 3 "PM

__Year

Assessee Name

‘31 |ITA4590/MUM/2026|

2019-20

| TA] SHRT TRIBHUVAN ‘T.
PAINTRUST

AK. SHWEFAMBER MURTIPUJAK TAPAGACHv -

oy

ITA 4615/MUM/2026

- 2012-13

‘[A] SANJAY RAMCHANDRA TURDE

ITA 4640/MUM/2026

201819

[A] SUPER SAARTHI DEVELOPERS

il

|17A 4674/MUM/2026

2012-13

|01 SHAHID AHVED KHAN

35

|1TA 4701/MUM/2026

- 2015-16

[Al MANMISH TRADERS PRIVATE LIMITED (THROUGH PRATIK PATEL

|BEING EX-DIRECTOR :OF COMPANY)

{36

ITA 4703/MUM/2026

-2019-20

[A] MANMISH TRADERS PRIVATE LIMITED [THROUGH PRATIK PATEL’

BEING EX-DIRECTOR OF COMPANY)

117A 4704/MUM/2026

2020-21

1 [A] MANMISH TRADERS PRIVATE: LIMITED (THROUGH PRATIK PATEL

BEING EX-DIRECT OR OF COMPANY)

138

TTA 4707/MUM/2026

202I-22

| TA] SAMEER VISHNU HUMANE

|1a 4732/MUM/2026

2015-16

[A] SAMALKOT POWER LIMITED

|TTA 4735/MUM/2026

2017-18

[D] SHREE NAMINATH LIFESPACE LLP

| a1

|17A 5104/MUM/2026

2016 - 2017

[A] UNIMAX CHEMICALS PRIVATE LIMITED

| 42

|1TA 7728/MUM/2025

2013-14

[D] JAWAHAR DIAMONDS "('E‘-’F“ILE)'

|

|17A 8484/MuM/2025 |

2013-14

[A] JAWAHAR DIAMONDS (E—FILE)

| TTA 20/MUM/2026

N.A

[A] JAMIAT ULAMA E. RELIEF FOUNDATION MUMBAIL

~ Remarks |




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES _

REVISED CAUSE LIST OF G BENCH FOR 30-JULY-2026 (THURSDAY)

' BEFORE HON'BLE OM PRAKASH KANT, ACCOUNTANT MEMBER
AND HON' BLE PAWAN SINGH, JUDICIAL MEMBER

IN COURT ROOM 8

| , | Mmmm o
s er Appeal Number |Assmt. Year] 777 Assessee Name R . Remarks |~

1| ITA2875/MUM2022 | 2018-19 | [A] GULERMAK TPL JOINT VENTRE (HIGH COURT DIRECTION)

2 |mA 287_6_}MUM/-2022 2017-18  |[A} GULERMAK TPL JOINT VENTURE (HIGH COURT DIRECTION)

3 | TTA'5305/MUM/2025 | 2012 - |[D] SURESH AMRUTRAO CHAVAN (E-FILE)
4 | ITA7216/MUM/2025 | 201213 | [A] SHRUTI MERCANTILE PRIVATE LIMITED (E—FILE)

5 1 A 7977/MUM/2025 - 2017-18 |{D] SAHIL R‘AJ’ENDRA LODHA {E-FILE)

| A 8586/MUM/2025 |  2013-14 | [A] GODREJ INDUSTRIES LTD

| 1A 8587/MUM/2025 | 2015-16 | [A] GODREJ INDUSTRIES LTD "~

0 |~ e

| TTA 8588/MUM/2025 | 2014-15 | [A] GODRE INDUSTRIES LTD

o]

ITA 8826/MUM/2025 | - 2016-17 ~ {[A] GODREJ INDUSTRIES LTD

| 10 | rrA9t1y/MUM/2025 | 201314 | [D] GODREI INDUSTRIES LTD (E-FILE)

| 11 | TA 9112/MUM/2025 | - 2015-16 | [D] GODREJ INDUSTRIES LTD (E-FILE)

| 12 | rTA542/MUM/2026 | 2016-17 | [D] GODREJ INDUSTRIES LTD (E-FILE)

| 13 | TA 1536/MUM/2026 | 2020-21  |[D] GODRE) INDUSI'RIES LD (E-FILE)

4 14 | mTA715/MUM/2026 | 202021 |[A] SHABIL TRAVELS AND FOREX PVT 17D,

|15 | A 1689/MU’M72026 2017-18 | [A] GLOBEOP FINANCIAL SERVICES (INDIA) PRIVATE LIMITED (E- FILE)

RITABLE TRUST (E-FILE)

|16 | ITA 1725/MUM/2026 | 2024-25 liay GOD 15 LOVE Ck

S _-nAﬁz‘oga/M,uN/zozrei 2015-16 | {A] SANJAYVIJ'\ RAJ PARMAR (E FILE)

| 1A 2182/MuMz2026 | 2014-15 _[A] SAHIL GEMS (INDIA) LIMITED (E-FILE)
26 | 202627 IR SHR " |

2020-21

2025-26

2012:13

; 261'7718

2010-11  [[A]S

e | Ve

2w W

|28 | 1TA 2109MUM/2026 | 202223 |

20 | A 2110/MUM/2026 | 2023-24 vi[D] SUBODH, UBHASH RUNWAL (E FILE)

130 ITA~4’-1’24/MUM/-2026 - 2017-18 | [A] ZEE AKAAS_Ijl NEWS’PR‘I‘VATELI‘MITED (E-FILE)

Sy | 9-ju152d?é: |



~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF HBENCH FOR 3o-jULY-2026:.(THu RSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY JUDICIAL MEMBER
AND HON'BLE GIRISH AGRAWAL, ACCOUNTANT MEMBER

IN COURT ROOM 9

! -‘[A] SIDDHARTH KI_SHQRE RAHEJA (SMC)_

I AT 10. 30AM
5,1 . Apﬁeé_l Nu‘mpef‘” “Assmt. Year ‘ Assessee Name Rematks ‘
1| ITA 1038/MUM/2021 2016-17}v | 17 TATA COMMUNICATIONS LTD. (5G)

2 | TIASESMUM2017 | 201213 | [A)THE INDIAN HOTELS COMPANY LTD (SG) :
3 ITA 7454/MUM/2018 - | © 2014-15 | [A] THE INDIAN HOTELS COMPANY LIVITED (S9)
4 | ITA1250/MUM/2021 | 2016-17 | [A] THE INDIAN HOTELS co. LTD. (CONENE
5 | TA1123/MUM2022 | 2017-18 | [A] THE INDIAN HOTELS COMPANY LIMITED (SG)
6 | rmAz200/MUM2022 | 2018-19 | [A]THE INDIAN HOTELS COMPANY LIMITED (SG) g
7 | ITABOG/MUM/2023 | 2016-20 | [A] THE INDIAN HOTELS COMPANY LIMITED (SG)
8 | ITA6795/MUM/2024 | 202122 |[A]TLG INDIA PRIVATE LIMITED (SG)
‘9 | TTA8eos/MUM2025 | 202223 | [A]HRTI PRIVATE LIMITED v
10| ITA7814/MUM/2025 |  2013-14 | [D] IIFL FINANCE LIMITED (E- FILE)
11| ITA1135/MUM/2026 | 2011-12 | [D] IIFL FINANCE LIMITED (E—FILE)
12 | TTA8610/MUM/2025 | 2012-13 | [A] DINESH SHAH (E-FILE-SMC)
13 | 1TA1292/MUM/2026 | 2013-14° | [A] MUKESH MANGILAL DEOPURA (SMC)
I 14 | A 1960/Mum/2026 2014 | [D] PANNA LAL MALOO (E-FILE-SMC)
15 | ITA 1961/MUM/2026 | = 2015-16 | [D] PANNALAL: MALOO (E-FILE(SMC))
16 | ITA3089/MUM/2026 | 2019-20 = | [A] KIRAN KANUBHAL TARSARIA (E—FILE~SMC)
17 | T7A 1367/MUM/2026 | 2015-2016 | [A] ARK DESIGNS PRIVATE LIMITED (-SMCwE-F‘ILE)_ .
18 |  TTA5109/MUM/2026 | 2005-06  [[A] DHARMENDRA PRABHUDAS SHAH (sMC)'
19 | 1mA 512‘0-/MUM/V2'026, | 202021 [A] MALDUNGE RETREAT 8 FARMING PRIVATE LIMITED' (SMC)
{ 20 | A sisymMUM2026 | - 2023-24 | [A] TASNEEM MOHAMMED BHOL (SMC)
2 ITAS112/MUM/2026 | 201213 | [A] NILESH RAVII SANGOL (SMC)
; “2‘2:"v'” 004/MUM/2026 | - ggz3-£%i. 1Al SHA KATA 118 HIM (E-FILE—SMC)
13 ITA 4892/MUM/20: 2020-21 :[A] VISHAL BHUPENDRAKUMAR RAMANI (EwFILE~SMC)
24 | ITA 49qQ/MuM/'z§26 2018-19 | [A} MAHENDRA GANGI VIKMANI (E-FILE-SMC)
25 | TTAS066/MUM/2026 | 201920 | [A] ADESH AGRICARE LLP (SMC)
26 | '_TTA" 9S/MUM/2026 20’22723 [A] TYSON I SOLUTIONS PRIVATE LIMITED (E-FILE)
27| A 1v3jEfT/MuMl/,2§?);216§ 2019-20 | [A] DINKU SHAH (EJFILE—SMC) B
s | ma 929)M.1?J:M/‘2()_2.6 201920 " | [A] ARVIND VADILAL PUIARI (E- FILE—SMC)
29 | ITAS47O/MUM2025 | 202021
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INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF I BENCH FOR 30-JULY-2026 (THURSDAY)

- BEFORE HON BLE BEENA PILLAI, JUDICIAL MEMBER :
AND HON' BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 5

R AT 10:30 AM _
""Apb:gf_al' Number :As'smt. Year| Assessee Name Remarks e |
] lI_T‘Afgisfi/MuM/jzozi | 2016-17 | [A] BLACKSTONE FP CAPITAL PARTNERS MAURITIUS V LTD. (RM) :
| 2 | A 1725/MUM/2021 | 2016-17 | [A] BLACKSTONE FP CAPITAL PARTNERS;MAURIT‘IUS V_"LT‘D. RM)
|3 | rTa3266/MUM/2018 | 200607 | [A] MAHESH TIKAMDAS THARANI
| 4"| TTA3267/MUM/2018 | 2007-08 | [A] MAHESH TIKAMDAS THARANI
| 5| rTA7es/mMUM/2025 | 2021-22 | [D] COMSTAR MAURITTIUS LIMITED- (EFILING)
| 6 | rma7824/MuM/2025 | 202324 | [A] ATOS INFORMATION TECHNOLOGY (SINGAPORE) PTE LTD
|7 | TTA 8011/MUM/2025 | 202324 | [A] REFINITIV TRANSACTION ssvaces LIMITED
[ '8 |mA §136/MUM/2025 | - 2014-15 | o7 REFINITIV LIMITED (E-FILE)

9 | I7TA 8137/MUM/2025 | 2015-16 | [D] REFINITIV LIMITED (E-FILE)

| 10 | ITA 1896/MUM/2026 |  2023-24 | [A] SOUTH ASIA LOGISTICS PRIVATE LIMITED (EFILE)
11 | A 2878/MUM/2026 | 2018-19 | [D] MERCEDES-BENZ GROUP AG (E-FILE)
12 ITA 2879/MUM/2026 | 202021 | [D] MERCEDES-BENZ GROUP AG ‘(-E~FILE)

ITA 3302/MUM/2026 | 201516 | [D] WISDOMTREE INDIA INVESTMENT PORTFOLIO INC (E-FILE)

‘ITA 48?9/MGM/20 . —p— E[)/(;g RSI;I'SASNIB)AAI\F}E L%ARE@ HOT.DINGS INC (SUCCESSOR OF CAMI??ICAN
|15 | 17 4984/MUM/2007A | 2001-2002 | D] M/S. AMERICAN EXPRESS BANK LTD o

A 7107/M M/2010 | 200102 | [D] A AMERICAN EXPRESS BANK i
,TAi7449/MUM/zo18f 2013-174 | [A] DBS BANK LTD '
9 | 2013-14 |[D] DBSBANKLTD. B
201 et | TA7 DBS BANK INDIA LTD: (s_ CCE: ,S\OR;TO‘-:DES BANK LTD,, INDIA
01 BRANCHES) ]
201 : 2014-15 | [D] DBS BANK LTD L ‘ _ o
025| 200607 | [D] STANDARD CHAR’ RED BANK (E-FILE) FOB |
25| 2007-08 | [D] STANDARD CHARTERED BANK (E-FILE) o

ITA 4266/MUM/2025 | 200607 »:‘[A] STANDARD CHARTERED BANK

| 24 | TTA4267/MUM/2025 | 2007-08 | [A] STANDARD CHARTERED BANK




MUMBAI BENCHES

INCOME TAX APPELLATE TRIBUNAL,

'REVISED CAUSE LIST OF J BENCH FOR 30‘-JULY-2026 (THURSDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON" BLE GIRISH AGRAWAL ACCOUNTANT MEMBER

"IN COURT ROOM ‘9
| | AT 10. 30AM ‘

Sl ..Appeal ,Number A;:r::. ] Assessee Name “Remarks |
1 | co 231/MuM/2025 | 2017-18 | [A] UPL LIMITED

2 | CO 232/MUM/2025 [ 2018-19 |[A]UPL LIMITED .

' '3: CO 233/MUM/2025 | 2019-20 - | [A] uPL LIMITED : |
e ‘ITA 4438/MUM/2025 2018-19 | [D] UPL LIMITED (E-FILE)

5| ITA ‘_}.'439/MUM/2025t 2019-20 | [D] UPL LIMITED (E-FILE) - ‘ )
"6 |ITA6723/MUM/2024| 202122 |[A] PWW DISTRIBUT-IONA INDIA PRIVATE LIMITED (E-FILING)
|7 ITA 7972/MUM/2025| 2022-23 | [A] PWW DISTRIBUTION INDIA PRIVATE LIMITED: (E-FILE)
| 8 |ITA 4887/MUM/2024] 2020-21 | [A] MAERSK GLOBAL SERVICES CENTRES (INDIA) PRIVATE LIMITED
| 9 |17TA 2604/MUM/2026| 2022-2023 | [A] WNS GLOBAL s_ERVIcEs -PRIVATE LIMITED (E-FILE) |

110 |ITA 3511/MUM/2026| 2022-23 | [A] WANHUA INTERNATIONAL INDIA PRIVATE LIMITED (E-FILE)

11 | ITA 6632/MUM/2024| 2021-2022 | [A] VALMET FLOW CONTROL PRIVATE LIMITED (E—FILE)

| 12 | 17A 866/MUM/2026 |  2020-21 [A] TRIMURTL INFRASTRUCTURES (E-FILE(SMC)).

| 13 {17A 26971/MUM/2026 2010-11 | [A] SHANTILAL CHAMPALAL CHOPRA (E-F:ILE(SMC))
| 14 |ITA 3274/MUM/2026|  2017-18. 1a1 RAMESH SHANTILAL DALAL {E-FILE(SMC))
| 15 |1TA 3363/MUM/2_026 ©2018-19 {[A] PUSHPAS AMIN (- FILE(SMC))
| 16 | ITA 4I7II)'M‘UM/202§ 2014-15 | [A] LAXMIDEVI SAMRATHMAL MALI (E FILE(SMO))

17 |1mA 4-éb'§[MUM/_292f$ ; 2017-18 (A MICR CHIP INFOTEL PVT LTD. (E FILE(SMC))
| 18-|1TA 541’37‘»#01\4/?026 | 2017-18 | [A] MANO) SINGH (E-FILE(SMC))
| 19 Y;ITA"3014/MUM/20‘2‘6 2019-2020 | [A] RUPAL GAURAV DEDHIA (EwFILE(:MC))

' 20 ITA 3065/M‘UM/'20_26‘ | 201920 [D] ADITYA JAIPRAKASH AGARWAL (E~FILE(SMC))

21 |TTA 3249/MUM/2026 2020-21 I[A} HETAL VINIT TELL (E-FILE(SMC))

2 |17A .16A90:/M.UM/2>0'26-‘ 12012-13, | [A] TAKESHI MARKETING PRIVATE LIMITED (E—FILE(SMC))

23 '.ITA I731/MUM/20_2_6 2016-17 | [A] SANIAY MOHAN SHEDGE (E~EILE(5MC))
| 2% "ITA'2113/'MUM/20,2"6, 2012-13 | [D] VINIT KUMAR BAID (E~FILE(SMC))

25 ‘\’ITA 884/MUM/2026 | 2014-15 | (D] M/S. M B TRADE LINK PVT, LTD. (E~FILE(SMC))
| 26 [11A 8561/MU‘M72625‘ 12016-17 | [A] FEROZA GUPTA ((sMC)) -

nt Reglstrar i
<04 [29-Jul-2026]




* INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

| -REVISED CAUSE LIST OF K BENCH FOR 30+:Iu:LY-'2'o-216. (THURSDAY)

BEFORE HON BLE VIKRAM SINGH YADAV ACCOUNTANT MEMBER
' AND HON' BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER

IN COURT ROOM 6

10 30AM

Assmt.

; Asse N : | Remarks |
Year ssee ame T e _Remalrks,._:

Sr : Appeal Number |

11| A | 2021-22 [A] APM TERMINALS INDIA PRIVATE LIMITED (E- FILING)

| 6094/ MUM/ 2024

mA | e Gl e T e
8719/MUM/2025 202223 |[A] APM TERMINALS INDIA PRIVATE LIMITED (E-FILE)

ITA

‘ 2071 /MUM /,,20-2,6“' ,2022-23 [A] APM TERMINALS INDIA PRIVATE LIMITED (E FILE)

ITA { '2021-_22'_ i[A] GAMMON INDIA LIMITED

| 6756/MUM/2024

, '2379/M_UM/2026I 72022 23 / [A] GAMMON INDIALIMITED (E.:FILE)

6| IA | 201415 |[A] ECL FINANCE LIMITED (E-FILE) -

: 7610/MUM/2025 {
: ITA

| 7612/MuM/2025 | 201516 | [A] ECL FINANCE LIMITED (E-FILE)

CITA

| 7612/Mumy2095 | 201617 | IATECL FINANCE LIMITED (E-FILE)

ITA ! N A T : - ) 7.: 1, - ; »I
1 7978/MUM/2025 { 2014-15 |[D] ECL FI-NANCEVLIMITED (E FILE)' :

10 | CO 27/MUM/2026 | 2014-15 | [A] ECL FINANCE LIMITED (EFILE)

B R T A 2015-16 ';[D] ECI FINANCE LIMITED (E-FILE)

| s162/MuM/2025 |
| ¢o-29/MuM/2026 | 2015-16 | [A] ECT FINANGE LIMITED (E-FILE) :

| 201617 |1 ECL FINANCE LIMITED (E- FILE)’-' S

| 2016-17 |[A] ECL FINANCE LIMITED (E- FILE) .'

i | 2015-16° DI F FERANI HOTELS T LTD (E- FILE)

T 01819 | _[A] HARITIMA INFRASTRUCTURE PRIVATE LIMITED (EFILE

| 2022-23 |

|17

{189 3321/MUM/2026 | 2022‘,2,02‘3. DIC

19, 3505/MUM/2026 2())13-14) n[A] LAXMICHAND MEGHJI DEDHIA (E FILE)

.: ITA : . - . A v ‘ . .
; 20 | 6501 JMUM /202 4 2021-22 »[A] FENGYUAN INDIA PRIVATE LIMIT-ED «(E FILE)

1 m | ’
121 | 005 mumyanas | 202617 |0] DHL SUPPLY CHAIN INDIA PRIVATE LIMITED (EFILE)

3. ITA 2019-20 {(D] ADESH AGRICARE LLP

5195/MUM/2026



: "REVISEbf -'CAU-S.E"LIST'OF K BENCH FOR 30-3ULY-:2026-.(TH URSDAY)

BEFORE HON BLE VIKRAM SINGH YADAV ACCOUNTANT MEMBER |
AND HON'BLE SIDDHARTHA NAUTIYAL JUDICIAL MEMBER

IN COURT ROOM 6

s 10 30AM

Appeal Number-

hsmtﬂ.
-Year

Assessee Name

| Remarks |

[P sanzymum2026 |

A

2019-20

.[D] ADESH AGROBASKET LLP

124]

ITA

2015

| [D] AKSHAT ASHOK GUPTA -

s

{ 5221/MUM/2026 1

| 5224/MUM/2026 | | 2019-20

T

[D] D D TEXTILE MILLS

f.26:“

ITA

| 5220/MUM/2026 2011-12 .

[D] JAFARALT ANWARULLAH KHAN

|z

ITA

1 202122

[D] ADESH AGROBASKET LLP

%7 | s242/MUM/2026 .
1281

ITA

| 5261/MUM/2026 | 2018-19

| [A] NITIN SANTOSH SINGH

29

ITA

| 2016-17

[A] ASHOK KANTIBHAI VAGHELA

| | 5277/MUM/2026 _
o3

ITA

3938/MUM/2024 | 2020-21

[A] AGFA HEALTHCARE INDIA PRIVATE LIMITED (E-FILED)

Ass:st ! t Reglstrar i
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